
S.NO. APPEAL NO. FINAL ORDER DA TE OF ORDER DATE ON
NO.lMISC ORDER NO. RECEIVED FROM WHICH ORDER

THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.
1 ST/51281/2019 F .0/58885/2024 23-10-2024 06-11-2024
2 ST/51 027/2017 F .0/58886/2024 23-10-2024 06-11-2024
3 ST/51274/2019 F .0/59249/2024 23-10-2024 06-11-2024 .
4 STI5000212019 F.015925012024 23-10-2024 06-11-2024
5 ST/50005/2019 F.0/59256/2024 23-10-2024 06-11-2024
6 ST/52364/2018 F .0/59257/2024 23-10-2024 06-11-2024
7 ST/50077/2019 F .0/59308/2024 23-10-2024 06-11-2024
8 ST/50074/2019 F .0/59309/2024 23-10-2024 06-11-2024
9 ST/51128/2019 F .0/59310/2024 23-10-2024 06-11-2024
10 ST/52427/2018 F .0/59311/2024 23-10-2024 06-11-2024
11 ST/53095-53145/2018 F .0/59312-59362/2024 23-10-2024 06-11-2024

12 ST/52931/2016 F .0/59365/2024 25-10-2024 06-11-2024
13 ST/52166/2014 F .0/59364/2024 29-10-2024 06-11-2024
14 STl53089/2018 F .0/59366/2024 25-10-2024 06-11-2024
15 ST/53399/2018 F .0/59368/2024 25-10-2024 06-11-2024
16 ST/50437/2016 F .0/59370/2024 25-10-2024 06-11-2024
17 ST/51338/2019 F.0/59373/2024 25-10-2024 06-11-2024
18 ST/51359/2019 F.0/59374/2024 25-10-2024 06-11-2024
19 ST/59839/2013 F.0/59375/2024 25-10-2024 06-11-2024
20 ST/51283/2019 F .0/59376/2024 29-10-2024 06-11-2024
21 ST/51364/2019 F.0/59377/2024 29-10-2024 06-11-2024
22 ST/53046/2018 F .0/59378/2024 29-10-2024 06-11-2024

MIse ORDER

1 STI5099212018 M.015039612024 24-10-2024 06-11-2024
2 STI5066612024 M.015049212024 23-10-2024 06-11-20243 STI5127412019 M.015054712024 23-10-2024 06-11-20244 STl50943/2019 M.0/50548/2024 23-10-2024 06-11-20245 ST/5413112018 M.0/50549/2024 23-10-2024 06-11-2024
6 ST/52166/2014 M.0/50561/2024 29-10-2024 06-11-2024
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Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPA TCH STA TEMENT
FROM 04-11-2024 TO 08-11-2024

uploaded in PDFformat on the (ESTAT website immediately after signature of the Hon'ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.IAct may download these orders from (ESTATwebsite.


